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DELETION NOTES

1. LPA 294/2024, LPA 357/2024, LPA 396/2024 AND LPA 398/2024 LISTED BEFORE
HON'BLE DB-I AT ITEM NOS. 10, 11, 12 AND 13 RESPECTIVELY ARE DELETED AS THE
SAME ARE LISTED BEFORE SPECIAL DIVISION BENCH COMPRISING HON'BLE DB-III.

2. FAO(OS)(COMM)282/2024 LISTED BEFORE HON'BLE DB-IV AT ITEM NO.118 IS DELETED.

3. CRL.M.C. 1283/2025 LISTED BEFORE HON'BLE MS. JUSTICE SWARANA KANTA SHARMA AT
ITEM NO. 81 IS DELETED.

4. CRL.M.C. 9327/2024 LISTED BEFORE HON'BLE MR. JUSTICE RAVINDER DUDEJA AT ITEM
NO. 69 IS DELETED AS THE SAME IS LISTED BEFORE HON'BLE MR. JUSTICE VIKAS
MAHAJAN.
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